
NATIONAT COMPANY tAW TRIBUNAL
NEW DELHI BENCH

NEW DELHI

c. P. NO. Llr67/16
cA. NO.

CORAM:

PRESENT: SH. R.VARDHARATAN
HON'BLE MEMBER (J) HON'BLE MEMBER (J)

ATTENDANCE-CUM-ORDER SHEET OF THE HEARING OF NEW DELHI BENCH OF
THE NATIONAL COMPANY LAW TRIBUNAT ON 05.T0.2016

NAME oF THE coMPANy: M/s. santosh Goswami V. shri sneh Bihari Estate A/t. Ltd.

SECTION OF THE COMPANIES ACT: 167
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ORDER

LFarneci counsel for the parties are present. ori'thd request bf .the.learneij counsel .tor.the.

parties ihe matter is adiourne-d finally for the arguments of the learned counsel for the petitioner in
rebuttal.
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Member (Judicial)
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